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Pa r rpo r t  Office, Ahmedabad 

464 SHRI MAHESH KUMAR M.  KANDOIA . Will 
the Minister of EXTERNAL AFFAIRS be pleased to 
state 

4 
(a) the number of applications pending with 

Ahmedabad passport Office for the issue of Passport 
for the period April, 1995 to Apr~l. 1996; 

(b) the number of applications pending w ~ t h  this 
office even afler the receipt of police ver~ficat~on; 

(c)  the reasons for delay and the act~on taken by 
the Government in this regard. 

(d) whether middlemen have got their dommance 
In the passport office; and 

(e) 11 so, the action taken by the Government In 
thls regard? 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
I K GUJRAL) (a) The total number of appl~cat~ons 
pendmg w ~ l h  Ahmedabad Passport O t f~ce  for the 
issue of passport tor the per~od Apr~ l  95 l o  Apr~ l  96 

4 IS 7 0.630 

(b) The number ot appllcat~ons pendmg with t h ~ s  
offlce even after the recelpt 01 pohce ver i f~cat~on IS 

2.  300 

(c )  The reasons lor delay are two told, (a) recelpt 
of adverse p o k e  reports, and (b) non compl~ance 
by appllcants of procedural requirements pomled out 
by the Passport lssumg Author~ty After recelpt of 
adverse reports, the Passport Offlce adv~ses the 
apphcanls to approach the concerned DCPlDSP w ~ t h  
o r ~ g ~ n a l  documents/court order to get clear reports 
from them on the bass  of whlch passports are then ., 
Issued 

(d )  No Sir The Passport Offlce Ahmedabad 
accepts passport appl~catlons from appl~cants and 
author~sed agents only Moreover, enqulrles from 
appl lcants w ~ t h  regard  to  the  status o f  their 
appl~cat~ons lor passport and other servlces are also 
entertamed by the ol f~cers from the appl~cants d~rectly 
thus ehm~natlng the role of mtddlemen 

(e) Does not a r m  

l r r rgu l r r l t l e r  in Navodrya Vidyr layar 

4 6 5  SHRI PANKAJ CHAUDHARY 

KUMARI UMA BHARTI 

Wi l l  t he  M ~ n ~ s t o r  of HUMAN RESOURCE 
DEVELOPMENT be pleased to stale 

(a) whether there has been raprd Increase In the 
lncldents of t lnancial  ~ r r~gu la r l t l es  In Navodaya 
Vldyalayaa. 

(b) if so, the details thereof, 

(c) whether any enqulry has been conducted In 
this regard; 

(d) if so, the outcome thereof, and 

(e) the action taken agalnst the persons found 
gu~l ty there~n? 

THE MINISTER OF STATE IN THE DEPARTMENT 
OF EDUCATION IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI  MUHl  RAM 
SAIKIA) . (a) No. Sir 

(b) to (e j  Do not arise 

[Eng l i~h ]  

Central Assistance for Irr igation Projects 

466 SHRlMATl VASUNDHARA RAJE W ~ l l  !be 
M~nis ter  o f  WATER RESOURCES be pleased to 
State 

( a )  whether the Ra:asthan G o v e r n r n e ~ t  n a d  
sought a d d ~ t ~ o n a l  Central  asslstacce tor s o r e  
~mportant l r r~gat~on prolects 

(b) I( SO the deta~ls thereof a-d 

( c )  the act~on taken by the Un~on  Government lo  
allocate fund In 1996-97 for t v x e  ~r r lga t~on prolec!~? 

THE MINISTER OF WATER RESOLIFICES (SHRm 
JANESHWAR MISHRA) (a) No request for a d d ~ t i o w  
Central assstance for the ~ r r ~ g a t ~ o n  project has bee- 
recalved from the Government of Rajasthan durlng 
the year 1996-97 

(b) and (c)  Do not arlse 

Depletion of Underground Water 

467.  SHRI K.C KONDAIAH W ~ l i  the Mi!?lsre: 
of WATER RESOURCES be pleasea to state 

(a) whether 11 IS a fact that as a result of deplet~o- 
of underground water In some parts of Karnataka ,r! 

recent years the availablhty 01 drmKmg water has 
been adversely affected 

(b) ~f so, steps takenlproposed to be takerr :c 
p rov~de f ~ n a n c ~ a l  and techn~ca l  ass1s:ance ,t? !he 
State Government for the purpose, and 

(c) achlevemonts thereby 7 

THE MINISTER OF WATER RESOURCES I S - ~ K .  
JANESHWAR MISHRA) (a! A long term analysis 2: 
ground water level  for the years 1 9 8 5  l o  ! 995 
indicates decllne o f  ground waler levels @ y  r , ? r e  

than 4 metres In some parts c l  the State af!ec!t?g 
the availabil~ty of drmklng waler 

(b) On receipt of a proposal from Governme-: p 
Karnataka. Ministry of Rural Areas and Ernpl~y-\eme 
released a sum Of Rs 10 crores in the year 1395 


